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(MR. SPEAKER in the Chair)
..(Interruptions)

Title: Regarding notices to suspend the Question Hour over the issues relating to the Committee Report on
Defernce. (Notices disallowed by the Speaker).

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Speaker, Sir, | have given a notice for suspension of the
Question Hour. ...(Interruptions)
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SHRI BASU DEB ACHARIA (BANKURA): Sir, | have given an Adjournment notice on POTA. ...(Interruptions)
MR. SPEAKER: Please sit down.
...(Interruptions)

MR. SPEAKER: | have received several notices regarding misuse of POTA. | have no objection for taking up these
notices for discussion during the "Zero Hour'. You can discuss this issue during the "Zero Hour'.

As regards the Adjournment notices, | have already informed the concerned hon. Members that their notices for
Adjournment cannot be accepted.

| have also received a notice regarding misuse of POTA from Shri Ramjilal Suman. His notice is for suspension of
Question Hour. | have also received a notice from Shri Dasmunsi for suspension of Question Hour regarding some
issue on Defence. These are the two notices for suspension of the Question Hour. | only ask these two Members to
tell me in one or two minutes why they want the Question Hour to be suspended.

Now, Shri Ramjilal Suman.

...(Interruptions)
DR. RAGHUVANSH PRASAD SINGH (VAISHALL): Sir, | have also given a notice. ...(Interruptions)
MR. SPEAKER: Your notice is not for suspension of the Question Hour.

...(Interruptions)
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MR. SPEAKER: Your notice for suspension of the Question Hour cannot be accepted. Please sit down. sma siwr sifax
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, | move my notice for suspending the Question Hour on a very
important question. It is the most important question - the Prime Minister also will agree - of the national security of
the country. It is not my saying and it is not the saying of the Congress Party - please do not treat it as an allegation
- it is the collective wisdom of the House which has been reflected. Yesterday, the 19" Report of the Standing
Committee on Defence has been presented in the House. It has been publicly exposed today in all the newspapers,
paragraph-wise. Mr. Speaker, Sir, the question is very important. The Prime Minister and the entire House have
been asking for the last several months and years to support the cause of Defence and the House unanimously
stood by the Government every time.

Whatever is the requirement of Defence, right from the days of Jawaharlal Nehru to Shri Atal Bihari Vajpayee, the
country stands by it. Now, Mr. Speaker, Sir, the question, which | raise today, should be the main question. That is
why, | gave the notice for suspension of Question Hour. The Report says, "The Committee are distressed to
observe substantial under-utilisation of Defence allocation, particularly in respect of capital expenditure to the tune
of Rs.6,499 crore, which constitutes 30 per cent of the total capital expenditure earmarked for the year 2002-2003."
It is unutilised. Mr. Speaker, Sir, the country's defence alertness, the morale of the jawans and the entire services
have gone down today because of the exposure of the Report about the Defence Ministry's total failure at the
behest of the hon. Prime Minister.

Not only that, it also further says of the Kargil tax, which not only the patriotic people of the country devotedly
donated but they also gracefully expected that this money should be utilised for further capital expenditure on the
security apparatus. The Standing Committee on Defence is headed by Shri Madan Lal Khurana. The Report says,
"Rs.4,235 crore was clubbed with the general revenue without upgrading the special arrangement of the defence."
This is shocking. This shocking revelation has come in the newspaper today paragraph-wise. Shri Madan Lal
Khurana is absent here. He could be requested to enlighten more on this matter. This is a serious situation. Since
the hon. Defence Minister is in China&€”l hope, on his return he will be put into quarantine for SARS&€” at this
situation, it is only the hon. Prime Minister who is in a position, either now or during his statement at 12 o' clock, to
take the House into confidence why the country's defence has been compromised, why the interest of security has
been compromised because of the inability and inefficiency of the Defence Ministry at this hour of crisis.

Mr. Speaker, Sir, after the fall of Iraq, after so many calculations, manipulations and speculations to destabilise
India's unity and security, the important point of concern for the entire nation is about security and defence. This
Report, which is the property of the House, exposed the Government for its total callousness and inept handling of
the Ministry of Defence in such a critical situation. Therefore, | feel that since the Demand for Grant of Defence
cannot be taken up and it will be guillotined on 25!, and the Minister is away, the Prime Minister is immediately
accountable to the House under article 75, and he should clarify the position what is the latest situation of the
preparedness of the defence.

Therefore, Mr. Speaker, Sir, | say that the Question Hour should be suspended and this particular issue should be
taken up as greater priority of the nation.

MR. SPEAKER: | am not going into the technicalities, but the notice for the suspension of Question Hour has
already been rejected by me. | agree with you, but | cannot accept the notice for suspension of Question Hour.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Mr. Speaker, Sir, it is not my allegation, but it is an allegation in the salutary
wisdom of the House.&€| (/Interruptions)

MR. SPEAKER: Shri Priya Ranjan Dasmunsi, you have rightly said that the Government should respond. Some
other device can be used for this. | am prepared to help you to see which device can be used. You can use that
device and the Government will reply on this.

SHRI PRIYA RANJAN DASMUNSI : It is not my charge, but it is the charge of the Parliamentary Committee which
you have constituted. That Parliamentary Committee gave a Report yesterday. Shri Madan Lal Khurana has gone
public. Even there is a stricture on the Government. Now the Prime Minister is present here in the House. How can
this question be compromised? It is the property of this House. It is not the question of Congress Party. Your
Committee gave a report asking the Government how they mismanaged the defence, and the country is in a crisis.
Why does the Prime Minister not respond how he will take care of this matter? It is a serious matter.a€|
(Interruptions)
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MR. SPEAKER: | cannot suspend the Question Hour. But | do not mind the Government to respond, if they think so,
at the proper time.



...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : The distinguished Member of the BJP, Shri Madan Lal Khurana, is absent in
the House. Mr. Speaker, Sir, this country is not safe in their hands. This country's security is not safe in their
hands....(Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): The Prime Minister is here....(Interruptions)

MR. SPEAKER: On such an important issue, the Government will definitely require a notice. | have already told you
that any of the other devices can be used to ask the Government to make a statement on this issue. If the
Government is in a position to make the statement on this issue right now, | have no objection. The Prime Minister
is here, he can go into it. You can use any of the other devices, and the Government will reply to the issue that you
have raised.

...(Interruptions)
MR. SPEAKER: Please sit down.
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SHRI BASU DEB ACHARIA : You have allowed him to raise this issue. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : You have allowed me to raise this issue. | gave a notice under the rules. The
Prime Minister is the Leader of the House. ...(Interruptions)

MR. SPEAKER: | will permit you to raise this issue during 'Zero Hour'.
...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : | have only quoted from the Report of the Parliamentary Standing Committee.
But the hon. Prime Minister is saying that we are not doing our duty properly. ...(Interruptions)

MR. SPEAKER: "Zero Hour' is the right time to raise this issue. During 'Zero Hour', you can raise this issue again.
...(Interruptions)

MR. SPEAKER: Please sit down.
...(Interruptions)

SHRI'V. DHANANJAYA KUMAR (MANGALORE): Are we setting up a new precedent in the House?

MR. SPEAKER: No precedent is being set, please sit down.

SHRI'V. DHANANJAYA KUMAR : Are we going to discuss every report of the Standing Committee in the House?
...(Interruptions)

MR. SPEAKER: The hon. Member has rightly raised this issue after giving me a notice that he desires to raise this
issue because this issue is very important and he wanted the Question Hour to be suspended.

...(Interruptions)
MR. SPEAKER: As per rules, he gave the notice.
...(Interruptions)

MR. SPEAKER: Please sit down and please listen to me. | have also informed him that though the issue is
important in nature, yet, the Question Hour must get the priority and, therefore, after the Question Hour is over, | am
going to allow him during 'Zero Hour' to raise this issue again. In the meantime, | am sure, the Government will make
up its mind on this issue. Otherwise, he can use any of the other devices by which this issue can be raised in the
House, but it should not be done during the Question Hour. That is exactly what the Prime Minister is saying that
this can be raised at any other time but not during the Question Hour. | am sure, the hon. Member will understand
the point made by the hon. Prime Minister.

SHRI PRIYA RANJAN DASMUNSI : | have a submission on your observation. ...(Interruptions)



MR. SPEAKER: Let me listen to him.

SHRI PRIYA RANJAN DASMUNSI : Sir, we have been always cooperating and | respect your observation.
However, Mr. Speaker, Sir, the Prime Minister said that we are not doing our duty properly. | am only quoting from
the Report of the Parliamentary Standing Committee. ...(/nterruptions)

MR. SPEAKER: Please sit down.
...(Interruptions)
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MR. SPEAKER: The Prime Minister wants to reply, please sit down. Shri Basu Deb Acharia, please sit down. Let
me make it clear that | do not want the Members to shout unnecessarily on this.
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MR. SPEAKER: That is what he wants to say.
...(Interruptions)

MR. SPEAKER: Please take your seat. You have raised the issue and the Prime Minister has reacted to it. The
Prime Minister has said that you could raise it after the Question Hour. Let the Question Hour be over first. You can
raise the issue during the 'Zero Hour'.

SHRI PRIYA RANJAN DASMUNSI : The Prime Minister has said that he is here to reply to the questions. | say that
this is the main question before the country today.
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